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Naduy, indra and Karni ghats, Pushkar in
Rajasthan,

(c) No, Sir.
(d) and (e). Does not arise.

World Bank AID for Spinning Milis n
Maharashtra

1857. SHRI SUDAM DESHMUKH: Will
the Minister of FINANCE be pleasedto state:

(a) whether the World Bank Review
Mission has agreed to provide financial
assistance to four Spinning Mills in Mahar-
ashtra; and

(b) if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) and (b). The
proposal of Maharashtra Government for
financing of four Spinning Mills, one each at
Akot (Akola), Jalna, Daryapur and Wardha
(Indira) under the IDA-assisted NCDC-llI
Project has been examined by a World Bank
Review Mission. However, a decision by the
World Bank would depend, among other
things, upon the on-lending arrangements
beingfinalized between NCDC and the State
Government.

Rupee Trade with East European
Countries

1859. SHRI YADVENDRA DATT: Wil
the Minister of COMMERCE be pleased to
state:

(a) whether the East European coun-
trias have demanded change in the pattern
of trade to hard currencies;

{b) i 80, its likely impact on rupee trade;
and
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() the steps Government proposs to '
take to meet the situation?

THE MINISTER OF COMMERCE AND
TOURISM {SHRI ARUN KUMAR NEHRU):
{a) No Sir.

(b) and (c). Does not arisa.
Export of Processed Food itmes

1860. SHRI M. BAGA REDDY: Wil the
Ministerof COMMERCE be pleased to state:

(a) whether there is great scope for
export of food items especially “processed
food”; and

(b) if so, the names of the countries
where these food items can be exported?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU):
(a) and (b). Yes, Sir, there is considerable
scope for expanding exports of our proc-
essed foods to USSR, Saudi Arabia, Kuwait,
UAE, UK, Netherlands, Federal Republic of
Germany, USA, Japan etc.

Autonomy to Banks

1861. SHRI MANDHATA SINGH: Wiil
the Minister of FINANCE be pleasedto state:

(a) whether Government propose to
amend the statutes governing the national-
ised banks so as to give greater autonomy to
them; and

(b) if s0, the time frame set up by Gov-
emmaent for implementation of this decision

and the manner in which it will gear up the
economy?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) and (b). The
Nationalised banks perform their funclions
in acoordance with the provisions contained



147 Written Answers

in the Banking Companies {Acquisition and
Transtfer of Undertakings) Act, 1970 and
1980 and other ralevant statutes. The per-
formance of the Nationalised Banks is
monitered on a continual basis by the Gov-
ernment and Reserve Bank of India in the
Iight of their policies and such measures
considered necessary including functional
autonomy are taken to improve the function-
ing of the banks.

Mega Issue of Usha Rectifiers

1862. SHRI Y.S. RAJASEKHAR
REDDY: Will the Minister of FINANCE be
pleased to state:

() whether the mega issue of Usha
Rectifiers was opened with the promise of
three projects;

(b) if so, whether all the projects have
been implemented;

(c) if not, the reasons therefor;

(d) whether no interest for the period
ending December 1989 has been paid; and

(e) the action Government are content-
plating to take to make Usha Rectifiers to
return the money to the investors?

THE MINISTER OF FINANCE (PROF.
MADHU DANDAVATE): (a) to (c). In its
Prospectus, the company had indicated the
implementationof 8,00,000tonnes of Sponge
Iron Project with a captive power unit and a
pelletisation plant. The debenture issue was
not fully subscribed. The company have
informed the Government that they propose
to implement only the 8,00,000 tonnes
Sponge Iron Project at present and would
defer the implementation of the other activi-
ties to a later date.

(d) The information is awaited from the
company.

MARCH 23, 1990

Written Answers 148

(e) Government will take such action as
nezessary for any violation of the faw that
might have occurred, within the relevant
statutory provisions.

Export of Drugs

1863. SHRI P.R. KUMARAMANGA-
LAM: Will the Minister of COMMERCE be
pleased to state:

(a) the value of exports of Indian Drug
Companies bothin Public Sector and private
sector separately, during last three years,
year-wise;

(b) the names of countries to whom
these drugs have been exported;

(c) whether the growth of India’s drug
industry is hampered in any way because of
Super 301 and other ancillary provisions of
the US Trade and Tariff Act; and

(d) if so, the steps taken by Government
in this regard?

THE MINISTER OF COMMERCE AND
TOURISM (SHRI ARUN KUMAR NEHRU):
(a) The Value of export of drugs and pharma-
ceuticals during 1986-87, 1987-88 and 1988-
89 is as follows:

Year Rs. in crores
1986-87 189.3
1987-88 228.0
1988-89 400.2

These exports were made mostly by
private sector companies. Export data for
public sector and private sector companies,
separately is not maintained.

(b) The drugs and pharmaceuticals were
exported to USSR, USA, FRG UK, France,





